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Complaints against personal staff of 
Ministers in Mrs. Gandhi’s Government

2326. SHRI L. L. KAPOOR:  Will
the Minister of FINANCE be pleased 

to state:

(a) the names  and addresses of the 
personal staft o£  the Ministers includ­
ing Prime Minister, in Mrs. Gandhi’s 
Government, against whom complaints 
to the eflect that they and their families 

had amassed wealth disproportionate 
to their known sources of income had 
been received;

(b) whether the  income-tax depart­
ment hat> conducted any investigations 
in pursuance of such  complaints; and

(c) if so, the results thereof?

THE  MINISTER  OF  STATE  IN 
THE MINISTRY OF FINANCE (SHEI 
ZULFIQUARULLAH):  (a)  to  (c).

Enquiries regarding alleged tax eva­
sion are being conducted by the in­

come-tax  Department in respect  of 
the following persons:

Shri Yashpal Kapoor, Private Sec­
retary to the former Prime Minister;
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Shri R. K. Dhawan, Additional Pri­

vate Secretary to the former  Prime 

Minister;

Shri K. L. Dhawan, formerly Pri­

vate  Secretary to  the  minister in 

'Various Ministries;

Shri N. K. Singh, Special Assistant 

to the former Minister of Commerce;

Shri R  C. Mehtani, Special Assis­

tant to the former Minister of Defence.

Enquiries are also being made in the 
case of M/s.  Elite  Tourist Service, 
Delhi in which some of the members 
of the personal staff of the Ministers 

of the  erstwhile  Government  are 
alleged to be interested, 
v
2. Appropriate action will be taken 

in accordance with the law after the 
enquiries are concluded.

Support Price of Groundnut

2327 SHRI D. D. DESAI:  Will the
Minister of COMMERCE AND CIVIL 

SUPPLIES AND COOPERATION  be

pleased to state:

(a) whether  Government have ilxed 

Ku* support price for groundnut during 

the current season; and

(b) if so, the details thereof?

THE  MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  COMMERCE 
AND  CIVIL  SUPPLIES  AND  CO-

1 OPERATION  (SHRI  KRISHNA 

KUMAR GOYAL) \  (a; Yes, Sii1-

fb)  For the 1977-78  crop season, 
the Central Government has fixed a 
support price of Rs. 160 per quintal 
"to  -ie fair average quality of ground- 

nui-in-shell as against a support price 
of Rs. 140 per quintal for the 1978-77 
crop season.

Quantity of Sugar  exported during 
1976-77 and current year

2328.  DR.  MURLI  MANOHAR 
JOSHI:  Will the Minister of  COM­

MERCE AND CIVIL SUPPLIES AND 

COOPERATION be pleased to state 
the quantity  of  sugar  exported in 
1976-77 and the  quantity  exported 

during the current year so far?

THE MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  COMMERCE 

AND CIVIL SUPPLIES AND  COOP­

ERATION  (SHRI  ARIF  BEG):  A 
quantity of 5.80 lakh tonnes of Sugar 

valued at Rs.  151.68 crores was ex­
ported during the financial year 1976- 
77.  During the current financial year, 
a quantity of 0.45 lakhs tonnes valued 
at Rs. 10.43 crores has been exported 
by STC. so far.

Tea Plantations

2329.  SHRI  P.  RAJAGOPAL 
NAIDU:  Will the Minister of COM­
MERCE AND CIVIL SUPPLIES AND 
COOPERATION be pleased to state:

(a)  whether  Government are  en 

rouraging tea plantation in the coun­

try, anti

(b)  if <?o, the assistance given by 

Government for these plantations dur­
ing the last three years?

THE  MINISTER  OF  ST\TE  IN 
THE  MINISTRY  OF  COMMERCE 
AND  CIVIL  SUPPLIES  AND  CO­
OPERATION (SHRI ARIF BFG): )̂ 

Yes, Sir.

(b)  In order to augment the pro­

duction of tea, the Government is pro­

viding financial assistance through Tea 
Board to tea planters in the form of 
loans and subsidy.  The tea develop­

ment schemes  include  (i)  Replan­
tation Subsidy Scheme and  (ii) Tea 
Plantation  Finance  Scheme  under 

which subsidy and loans are given for 
planting and replanting of tea areas




